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O‘riginal Appllcatlon No.# P

MiscC. petition No.

Co_ntemptA Pe_ei; %tlon 1\0, -
Review Applioatlon V\Io."_ o
Applican"{:S:7 IR

pespondents e N

| e Doamem B K Talwicdon

ndvocates for the ép‘pl;cant R = A SR ARy PRSI i

< Advocates of the Resﬁpo''nde»an’t:s’a - "t" o _Q@EM e e
Hotes of the Reglst'r"-}i“ Date lé:, Order. of the Trlbuna_., |
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§ K
b v firm b 25002005 11 Prosent: The Howble Mr KV, .
o RS AT . by Prahladan, Member (A)..

G

No, 2= @ QMQ‘OQS

It.., it Nidil g ) :r,:?

% Heard leamed cou’nsel for the

Dated LQ PSRN

saQ\

Y\&Dy. Registrar 17

@ tties The apphca&on ig dismissed in

i
|5 %@rms of the order passed in sepamte
| : 'ﬂk?ixeets No costs

}; Member (A)
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CENTRAL ADMINISTRATIVE TRIBUNAL

O.A. /RERECNO46/2005

e s A T P Sl ST T TR P

DAT. OF LDACISION_ 2502442005,

3ri G, Ce. Saha & (.}"':I"S‘e

NTT AT
oococ«eeeou‘o.».ocu\naqc‘onnocenoz‘\tr’;?LIL»l‘\..!:n-(S)

1

Mr. H.E, Barman, Mr. B. o Talukdar,

‘..W.OO.“'...D’.'.Q’.OGOOO .QOQDOD%D o QQOOO&%J-Jvocz-\:(I;"‘ FOR T,HB
APPLTICANT (3)
-VERSUS =~
. .
7. q it
L.Uo I & Crse . RE,—‘POW' ‘WTNT(Q)'
eoo.eooeoooaooce.oeoooenncaocaoﬂe-oncyvvooouao'oa-\oca.oe‘ " L g

aoa.oleoteooooaoo-

HON'BLE MR.

HON'BLE MR

u

E%ro..oocooaocooo°°aoo.ccooooaoo.QZAD\!OCZ'\FFE :;‘OR THE
RESPONDLNT (5) «

K.V. Prahladan, Member (A)

whether Reporters of local papers may be allowed to see the

judgment ?

To be referred to the Reporter or not ¢

whether their Lordships wish to swe the fair copy of the

Judgment ¢

wWhether the judgment is to be circulat«d toO the othur menches 7

Judgnent delivered Ky Hon'ble Mem ber (A),

o’

oo




7. Sri Manmath Kr. Roy

CENTRAL ADMINISTRATIVE TRIBUNAL :: GUWAHATI BENCH

Original Application No. 462005

Date ;)fOrder : This the 25" day of February, 2005
THE HON’BLE MR.K.V.PRAHLADAN, ADMINISTRATIVE MEMBER.

1.  SriGopal Chandra Saha
S/o Late Lakshan Chandra Saha
Vill. & P.O.: Bhowraguri
~ District - Kokrajhar.

2. Shri Gopal Chandra Saha
S/o Basudev Saha -
Vill.& P.O. - Bhowraguri
Dist. — Kokrajhar.

3. Shri Ram Kishan Sha
~ 8/0 Joygobind Sha
C/o — Gopal ch. Saha
'Vill. & P.O.: Bhowraguri
District - Kokrajhar

4. Sri Tapan Kumar Dev
S/o Sushil Kr. Dev
C/o — Gopal Chandra Saha
Vill. & P.O. - Bhowraguri

5. Sri Narayan Ray
S/o Sri Jogendra Roy
Vill, Mandarpara,
Vill. & P.O.: Bhowraguri
District - Kokrajhar

6.  Sri Asutosh Chakdar
Sfo Sri Gopal Chakdar
- Cfo — Sri Gopal Ch. Saha
Vill. & P.O.: Bhowraguri
District - Kokrajhar. '

S/o — Naratha Kr. Roy
~Vill. - Khalsinimari
P.0.— Bhowraguri, Kokrajhar.

8.  Sri Ajit Narayan Singha
S/o— Sri Birendra Singha
- Vill. —Mah_endraptxr



10.

11.
12..

13.

By Adﬂrdcates M. HP Borman, Mr BX. Talukdar.

P.O. - Bhoﬁvragtiri‘, Kokrajhar'.‘ o

Sn Sanjlt Ghosh

. S/o Sr1 Parna Gosh

Vlll —Baba Bill .

7 P O Gosalgaon Kokrajhar

Srl Pran Kr:shna Dllmdar
Slo suresh Ch. Dilindar

_P.O. Gosaigaon _Kokrajhér.

Sri Nirmal Ch. Pradhani

~ S/o Sri Dinesh Ch. Pradhani
~ Vill. - Khalsinimari
_ P O Bhowragun Kokrajhar

: Sn Kaushik Barman

S/o Sri Dhirendra Nath Bm‘man
vill. - Mandaxpara

: 'P O. Bhowragurx Kokrajhax

'Srl Mangal Smgh
S/o -Sri Rajendra Singh

Gosaigaon Rly. Colony

Gosaigaon, Kokrajhar. .

7

: Versus-

The Uﬁion_ of Ihdiﬁ,’fépresfented by .

‘General Man agér
NF. Raxlway,
" Mahgaon Guwahati — 11

- Divisional Rly Mandger (P)
_ Alipurduar Division
~ Alipurduar Junction

. Dlstrlct Jalpalgum

" Chief Personnel Officer
' .NF. Railway, Mahgaon
- Guwahati - 11.

By Advocate Mr. IL. Sarkar.

... Applicants.

e Ré_spondents. |




el -

ORDER

K.V. PRAHLADAN, MEMBER (A):

. Heard Mr. HP Bonhan leame'd counsel for the applicant and also Mr. JL.

Sarkar, Ieamed counsel for the respondents

2. | This apphcatnon has been filed by a gt oup of 13 apphcants geeking absorptmn

of 20.09.2001. Thus the application is ﬁled beyond the perxod of limitation as per mle 21

“/mb/

in the post of Group ‘D’ They submltted representatxons dated 2.12. 2003 33. 2004
26 8,2003, '1.1.2003, 4.9.2003, 2 9. 2003 2. 12 2003, 3.3.2004, 22 10. 2003 11 11. 2003
2.12. 2003 212 2003 12 12. 2003 and a legal notice to the General Manager (P) N.F.
Raxlway, Malngaon on 25.11.2004 (Annexure — A/15). The appl:cants 1 to 12 were
employed as Casual Labour durmg the year of 1976, 1977, 1978, 1979, 1980. Applicant

No. 13 was employed in 1987

3. The Railway Board’s letter for ahsorption of Casual Labours to Group ‘D’ posts

dated 20. 09 2001, the representations have been made two to three years after the order

of Central Adxmmstrahve Tribunals Act 1985 However, since the applicants are from
very poor farmhes the Respondents may consider the representanons of the apphcants

Batring the above observations, the O.A. stands dismissed. No order as to costs.

\e §
(K.V. Prahladan )
Administrative Member
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\d AU THLSRRETIVE TRIBUVALS ACTr 1095,

APPLICATION UNEER ac.

, I¥ THE CEVIRAL AMMINISTR TIVE TRINUWAL

CUTATATE BINCH
| % /05

s . Lo

1. €ri Goprl Chandrn Sahn

O A/ e,

& Ctrere vee Avnlicante

-~ Vereus -

) 1. Union & Inda r “Tc”ent > by
G.M.,‘N.F.Rlyg & Othrere ‘
e+ Respondontw
f-
LIDEX
S/L . . . . . -~
No. Deseription of documentsa Page No.
~ relied upon
i N . . i M P - B 3 o s

-

1. Aprlkcation

LI A

2. Rly.

Bo~rate letter dt.

3. Beprecent~tions of ~prlic.nta

4., Wotice u/e 83 of C.P.C, dt.

£5.9.01

£5.11.04

1 to 8

19 to 48
49 to 53

For uce in Tribmme~1ts officeo

Datc of filing

Sipn-~ture af

R

cpictror,
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IV TFE CTWTRAL ADITWISTRATIVE
GU™ATATI BEWCH

5 Ao Lb )05

8§ri Gop~l Ch. §-hn & others

e

w
- L

Union of Indig .o oa
G‘I~, T‘T.FoRl:Ye & OtI‘Off

TRIFI™AL

PP AN

{
{

vee Arrliconts

Resrondente

Lict of decumente with synepeic thoreof

it

1. Rly. Boarxdts letter Wo. E(MCY 11 /o0 /CL/™

10 Ak, 90.0407  for nbforption

of Casnal Lobours to Group G
D porte Avnpoxure
7 A1
2., Rorrereontations of arrlicante Aarovure A/O to
d~ted €.12.75 ’
A/14
3., Motice u/e 8" of CLP.C dt. 25.,771.04 A/
{
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IN TIE CRNTRAL ADIINISTRATIVE IRIDUNAL

GUWATATI BEXCH

CW‘?»ML A];plic;tioﬁ Ne o L{b "‘/05

-

1. §r1 G mal C'hfwnf'h’ qha
§/0 lrte Lakbhan Chondra w‘m
Vill, & P.C : Bhowraguri

Dt. Kokrajhaor

2. Shki Gopal C .ﬁndr SPEY

8/0 Bagﬁiicv Saha
Vill. & Po: Bhowragurd
Dist. ‘chg ajhar

3. 8ri Rgm Kisha S !
§/0 Joygobind S;f{a
C/c Gopal Ch, Saha

Vill & Po: Bhowraguri

/o Suohil Xe. Dev

/o Gopal Chandra Tahna

17 G Por Bhaootasared

5. 3n1 Tararan oy
8/c §xi Jar‘endr Roy

—— ot -

EETE 2 » LR

Vill. Mandarpara, PO: Bhowwaguri Dt. Kekrajhar

6. Sri Ajutof*T‘ C“Mkﬂﬂ\’

- At

€/c Sri Khitick Chakder

et ke

C/o $ri CGopal Ch. Saha

-

-y

-

Vill. & Po: B‘*owva uri, Kokrajhar.

contd...2.
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10.

-2 . g
i SR -

§ri Manmath Kr. Roy

$/6 Narath Kr, Roy D

Vill:s Khq lsi mqvﬁ gk

PO: Bhowr qruv Kok"m 'm*

Sri Ajit Narayan Singha

$/c Sri Blrondﬁﬁ €inghq

-

Vilil: Mahendyapur

e

POz Bhowraguri, Kokrajhar

-

Sri Qanjit Ghooh

§/0 8€ri Psrna Ghosh
e dau

Vill: Bpba Bill

PC: CGocoigoon, Kokvngqr ’
ISEEY g

RS
gri Pzan Krlﬂhn» Dﬁllnﬁnv

-
‘e

§/0 Surcsh Ch. Dilindar

BRIt P ) - L X

P.0. Gogalgaon, Kol ajhar

P ST

11, Sri Ni]f‘mal Ch, Pwaqﬂhth

S/0 €ri Dineskh Ch, Prﬁdhanl
Vill: Khals inimqll

-0: Bhowrgauri, Kokr j

Fey e e

ri K-ugik Barman

/> B

PR an el

/o €ri Dhirendra Nath B.rman

- et

(5]

Vill: Wander para

PO: Bhowroguri, Kokrajhar ‘
€ri Mangal Simgh

§/0 €ri Rajendra Singh

Cosair?o Rly. Colony
Goznifron, Kekrajhar

eees Applicants
Veraug -

Union of India »epreconted by

tontad,,, 3,



1. General Kanagner
¥.FRlye.

Naligacn, Guiahgti - 11
. - T S -t .

)

. Divisi@nal Rly. Monaner(P)

Alipurdugr Pivicion

Alipur Juncuwon

Dirtm Ja}paiguri

PN

Chief P@r“onnel O,»icev

W8]

W.FRly. Maligaon

C‘u‘;“’ a!:ﬂ‘ti - 11- N h
+ses BRasponttente.

-4

[
»

Details of aprlic: thﬁ»'

.t

N\

P.rticulsrs of the order afisinst whick

the aprlication is made.

P i
— .

This
couce of non-recponse by the R@ yonﬂent

representotions of t%e arpllcants dgbed 2

AT v~

applicntion is made on the comren

te the

<. o o Ut?

A

and 25.17.04 for absorpiion from Carunl Ln %ouv

-t =

to Greup 'D' posts vide Rly. Be~rdts letter ¥o. E

(NC)11/99/C1/19 d-ted 20.9.2001.

M i . s

A cory of- t‘e Eo~r“r letter Aated 20.0.01

kS

is smmexed nand marked as KAmexure

/1.

- . EX} PR,

2, Jiricdiction @ffthé'Tribuna1; '

The gpplicants declaove that the

subject

matter which t1ev-w ant redrecna]  is within

the jurisdiction of this Hon'ble Tribunnl.

contd.. 4.

R ANY Ry
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3. Limitation :

The arplicants further dsclare that the aprlicaticn

- aa - A s

|

s within the limitation period.

4., Facts of the crce.

~Cpn] _ondre

P - . P
« The srplicant Vo, 1 wae cmrlered. ne Cacndl

-

Labour at the -ge of 22 ye~rs € months ~nd ke rendered
service as cuch fer 157 days from 16.7.77 to 93.19.77
vide reprewentati@n dnted 2.12.03 with Service Book.

aey

A _cory of the vepre~cnt-tion dated r.12.73

is annexed and marked 45 Annexure A/s,

. * v
- - - - P

2. The applicent No. 2 was emrloved a8 Casunl

Labour at the age of 19 ye~rs 5 monthe ond he rendered
service as cuch fer 157 days from 16.5.78 to 23.1C.78
vide kis rerresent-tien dated 3.2.74.

3.

3. The Aprlicant Wo.2 wen emplyed o Cacunl

Aa - . s -

Labeur at tre age of 21 ve~rs andl he rendered service

S as such  Tor 167 d-~ys from ?9.1.76 te 15 7 76 vife

hic representnticn dnted “6 8.08 with Service Bock

o o - - -—— - P UEN

4, The cplicant Wr. 4 wns cmxlovom a8 Caoddl Labonr

. Y

qt the age of 18 ye-rs 1 month ~nd he vendev“d serwvice

as such for 187 days from 16.4 7¢ to 20.9.72 vide

reprecentaticon dated 25.,11.04 with Serivice Book.

5. The arrlicent Vo, 5 wag emploved ~g Crounl

[

Labour at the are of 20 yenrs 2 months and was under
service for 183 davs from 16.17.78 te 31.37 vide
. . N r .

his rerrezentation Aqtead 4, 2.03. with Service Benk.

contd...5.

A3



~ ‘{1

-’ - et N T oam - e

6o T’e arplic-nt Weo. 6 wags employed ng Casual?

Labour at the age of 12 ye-rs 3 montbs for 142 days %§;
from 17.11.78 to ’5.h.19 andt 93.3.79 to 15.5.72 vide
.h.j..; I‘T'@ Qﬂt ‘\tlon d:‘\t@d ?,9 ag GO{ . &

o)

— - . o -

7. The aprlicant Wo. 7 Was cmploved ~2 Casual

Labour at the age of 25 yer~vs 7 months from 16.1.77

23,8.77 for 217 day

tﬂ

vide Mo reprecent~tion d-~ted

\21 0\30

e . |.‘ . Lhw o

. A b =
8. The aprlicant No. 8 wiag onrsrged ~g Casual Lq%éuv
atthe age of 19 ve~re 3 months snd he rendered cervice

-

as sgceh for a period of 157 daye from 16.8.78 to £2.10.78

vide %ig repreccntotion daqted 3.3.7%4.

£ I

9.9Tke aprlic-nt Ne. 9 =g enprred ~58 Casunl Lebour o
the age of 18 yonrs 2 monthe for 292 d-ye from 22.3.78

to 16.10.78 vide rervese ntation Anted 27.10.93 with

YR VIS P
Serdrice Bogk.

-~ -

10. The applicant No. 10 was employed g C—~1n1

Labour at the age of 18 years 5 months for the period
- & .

Qf 210 days from ©2.17.78 to ©3.€.79 vide Ms rerresen-

tatien dnted 1.11.03.

4
&L ae

11. The arp rli ~nt Vo. 11 was °mrlovcﬂ ~f Co"u~7

- im

- cr s ~

Lahour gt the afe of 21 yeqrs 2 monthe for

-

L period of

\

187 days frem 16.7.79 to B.17.79 vide Ne v

errerent-~tion
dated mExIFpoex 2.12.03,

“d Pren

1z. The apnlicent Wo. 19 was employed a8 Cagu-l

Labour at the age of 16 yerrs 5 months for the period
127 dnys R -

1<‘Wm 16.8.80 to 23.12.8) v1dc Mo rerrecentation

dated 2.12.03

N s

Contd,,gg
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PN Coam e, ) %

A

- . . -

- e AT e
13. The aprlicant Wo. 13 wag @mpl@y@ﬂ a8 Chcual
Lab@ur at the age of 22 years 1T months for the revio d

=

209 dave frem o3. 6‘87 teo 16._0 87 vide Mg reprerentoticn

\z./z@w;aw

et

¢

Y

ated 25.11.04 wlth @rtwcﬂ Book.

Canie: of rerreceatotions of 13 appliconts

ole amnexed and morked »s Amnexure A/9 to

Annc zhre A/14,.

14. The aprlicants cerved notice u/e« 8" of O
upon the Gy N.F,RILy..

- -

A cony of the ﬂﬁ'ﬂ not10~ at. 25.17,04

— gy

ig anncxed ag Annexure A/WS

e e v b——

15. From the agbeve frcte, it ic clesw thnt the
are entitled to he abserbed in C“our Dt roste vide -

Rly. Bearad's letter, Annecxure A/l. The Rly. anvd

PO -

d@giﬂed thot the Ex, Casund q%ﬁhv Whe “ﬁﬂ rput 1n

minimim 120 dave ¢ari-

! ¥& Carunl cervice continuous or in
broken spells and were initiall 1y engnnad asunl

|—

-~

r 1 2530 az Casunl
Labour within the preceribed ~re limit oP 28 yeore

for general condidntes and 33 yenrs for qC/'S.T CQQGWdﬁtO”

would be given age relaxation upto the upper age

limit of 40 years in the cnse of feneral candidatew, 43 x
vears *

years in_the cnce of 0BCs and 45 ve-~rs in thre cace of

SG/ST candidates

i S -

and would be n~bzorbed in Group Dt

rects. It has ~lco bccn decided by tle Rilv, Boﬁrﬂ thot

ey -~
& e

the ex. G sual qu@nv Wlo becomer 011gihde at a reasult

of the aheve modificaticn will he concdered for
absorptien with Prospective effect.

cont(’.. * e 7.
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-85+ Grounds far relief with lepal rovision:

- -

1. Deprivition of tre benefit of absorrtion of

the nppliconte in wle Croup 10! porte iy vielats

LN Qi

on,

¢f the Rly. Bonrdte crdeyr videg Annexure A/,

2. Action of the Recpondents 18 violative of

rule of n~tural juctice.

-

3. Action of the Remrondents in ncot rerponding
to the veprecent~tiongs of the aprplic-nte are
tainted with malice.

6. Detailes of tre remedies exhaustod.

L

Represcent~ticn d-tea 2.12.75 to DRM(P)/ Ali paranar
and reprecent-tion dated 25,11.0¢ to General
Nanager, ".F.Rly.. But no Yeply hre yvot hoen

received.

7. Matters not nreviounsly filed or rending in other "’

-

8. Reliaf gought.

(i) It iq humbly preyed that tle Fon!bhle Tribpunal

- = -

would he kind enoush to n-oe order to Rerrondent
te comply with tle order of the Rlr, Bo-rad to

absorb tle arplicants in the CGrour ' Dt pocte

L

in terns o the Rly. Bo-rdts letter s Annexure

/1 ox

~~
o
jdo
N

direct tre Recrondente vo. 2 to dicpose of

the rerresent-tion dnted ©5.17.,M4 or

~

~
1=
e
1=te
St
n3
£y

att any other relief or reliefs, t'e Hon'hle

Tribunal deems i Fit snfl preper.
9+ Internal order WIL

—

0. Application not sent by poct.

cont,, .
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L. Peorticul~ye of Portrl Ovﬂ““

IPC o, 02 G 7’("(5 at, 16 65

CalDe

]

. Licrt of cnclosuroé - $homn'in'1nﬂéx.

o 1.k I ~leets N

T, 8ri Gaperl Clindre -ha §
ﬁ“ﬂﬂvﬁgﬁhﬂ,‘ﬁjlqnor*P.O” ﬂ“mmwwnriwn Thﬂﬂﬁrf%t

{\-F Kol ﬁJ"qT' (\n wy hah-1f qnﬂ An ]‘\@Tﬂ 1f Af obhew n*ﬂ“'ﬁ conte

s o0

authariced me, do heroby vérify th-t the rt~+~wwnt m~n

1o

n norerronh 1 to 11 ~ro true fo my knerlodce ond Dolief

ant Tt I hovd not enveroccad ~ny matorinl fret.

~Coppal fainctse ot

Arrlicont
Dated ''' "2/.2 .07

e
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: .;“:Deptt.h.f‘. Bailwag.ﬂipurduar Diva.He served as casua. ‘abbour in ti &

A 313._ S k/&) . . ;3”,’.
K ; ) 0[_;5 h ¢
H : C,

\ CJ\”L Zga%’74

same frow 1680580 to 23-12-80 i, e total dauys of 12,..“111w Booiz
" Was 1ssued to bim by the deptt.on 29~-11-80. (Zerox cc;;. of tze eaig
" ‘Service Book is cnclosed herowith, ) : -~
' 13) That,my client No~13 was ongaged as casual Gangwan m:.or tie Dapbt.
' of hNW.DLE.RaiHmy.Alipurdm LDivn.He sexved as Cl...y, swac in the
said deptt.from. 23-6=~81 t0 15~10-81 and 11-2-81 to 10-5-81 {0 toto,
days of 204.3ervice Book also was iesned to hiw by vi. depiz.on 24--

.91(24-11~91.) (Zerex copy of the said Service ook it .aclosdd here-
with. ) - '

, 14) That,my . clieut;s mentioned above had worked as cdsual -.pours/casual

_';Gang man more than 120 days in their respactive categ,-leJ io the’
li‘aforeaaid deptt. under K. f. Railvay,Alipurduzr Divie ané ihoy vere ini-
tiauy engaged as’ casual labours/oasual uangmen by the said deptt.

: "-:Hithin the prescribed age 1imit. Now, they: are all ex-c._eual lavours/’
casual Oanwen ‘and the,y .have ‘been sgend.in,g thoir J.iv»., »ima.zt any
;,’j"b.ﬁ*’“ said c.liont.a are very poor persons and they - mar ‘beer maintu-
\ ining thomauvee. alon& eith’ their rospeotive tamilic; <2th groat tro-
uhles as welJ as firacial erisis.They are all in acuu rmj.'rmn:i;ﬂ_ 2yt

XL

@
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Date ... .25/14./2004.

15) That,with referen¢s to the Railway soard's Leticr Ho.: (7
11/99/CC/-99 dated 20-9-2001 and & (D) Maligac: L/No.RECI-
923/E/5T/0PL-XAI1 (C) dated 9-10-2001 ay client
ed an application to the Divisional lailway Manu oo

Ho-1 submnit

o

AP,k

BailWayoAlipurduar Jn. for ahsorption in uanup it opogt which
vas ‘received by the office of the Divisional huilway Nanager
___(P), N.E.Railway.ﬁlipurduar Ja.on 02-12-2003.My clieunts No-2,
5040596, 7T68+9,10,11,12 and 1% aloo submitted ti. sume 2pHli-
cations to tho Divisional Railway Managexr (P),.. f.Railway,

ice of tae Divisional Railway Manager |

duar Jn.on 03«03*200*,26-08-2303,0)-05~2004 O
2003, 22-09~2003,02-12-2003,03-03 -2004 ;117 1~20.», 02

02~12-2003 and 04-03-2004 respectively.

16)That.aftax receiving the said applications Erow wy
ents the Divisxondl Railway Managexr (: ),DIPLh@i’Wdy,Allpdx~

 Alipurduar Jer basing uopn tuo above mentioned Zatters fov
absorption in Group ‘Dl _poste which wore recelivud uy
'.[.L\‘ }w e

= 9"‘200_) 4 K '.‘"t

the of

-
1 -

dilway,alinuy -

()

=12.-20073,

said cli-

duar Ju.kad not taken any s&tep in respect of asuuorpticn of my

said clicnts in Group 'D' posts nor comgunicatid auny
ation te¢ my said clients till date.So,my client

Jo~-1 wrote

wnfori-

2

Keogd.latter on 7-10-2004 to you rejuesting ycu 1o abvorp hiu

along with the aforesald applicants. But you hav.

$': N
. ";“:OSP.‘W?*—"‘ P

- any response %o the sald letter.

netv given

17)Ihat,having no alternative my said client No-1 ulong with
aforesaid othor clients serve this Plcader's—Nusice through
me requesting you to take necessary steps in yxo.wvect of ala:

s
(O S

ption in, Group 'L' posts and absoxrp wy said cliuntg in dxroup
th posts withiz 60 days from the date of recciyt this Ploa-
der's Kotice.Feiling which my said clients shal. resort to

the Cpuxé for gotting redressal agaist you;@nd L

tliat

you q;;lfhévé tQ beax tbé:coats of the litigat:iva 1oo.

”L;»4ﬁQ\

o W’MA

(Contd <o

Liugo Ho-5)
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—oabmates

Dat. ©...25/11./2004.

LR NPT PR E Y SN

‘I,thoreforegon behalf of my said clients
to take nacessary steps in‘rospect of absorping ..y said client:
‘  ‘ . in Group 'D' posts for whichwthey submitted applocations aw e, -
M as pessible or within the two wenths frowm the duv
i : - this notdca. o o ‘

reguest you
¢ of receipt ¢

Thanking ydu.

Yours sdthfully,

o . (/,4./""
t’ T 1) Zerox copy of Service Book ‘(‘/'31'1 Leval Bavaer.
e of my clients Lo~ 1 10 13. &GV ibe, dokyn it
E{ N 2) Zerex copy of the applications

¥ T submitted by my clients Ko-1 to 13
. __ . 3) Zerox copy of the tetter written
S raare by my client No-1. P

— -

L 1 Cpoy toi- 1) The Divisicznal Railway Manager(g),” T~
o EF, Railway,m.ipurduur Jn. '

Ik B A copy of this nctice is kepit in )
, - Ly sherista for ready reference.

e I
. .

B s
o e

b s



